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SHRI SHIVRAJ PATIL: I wag here
only to answer the clarification they
had asked on a particular point. On
this point, I am not prepared,

SHRI DIPEN GHOSH: We walk out
in protest.

(At this stage, some hon. Members
left the Chamber).

CALLING ATTENTION TO A MAT-
: TER OF URGENT PUBLIC
IMPORANCE

The devastating floods in Assam, Bihar,

West Bengal and some other parts of

the country and the steps taken by
Government in this regard

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN): Now, we will
take up the’ Calling Attention. Shri
Gurudas Das Gupta—not here; Shri
Chaturanan Mishra—not here Shri
Suraj Prasad—not here; Shri Chitta
Basu—pnot here; Shri Kailash Pati
Mishra—not here; Shri Atal Bihari
Vajpayee—not here; Shri Pramod
Mahajan—not here; Shri Ashwanj
Kumar—not here. Shri Rajnj Ranjan

.Sahu

s TR <o mg (ﬁf&’f?
IUGATAT  WEIRT, d oG, fagrr,
qivedl qma W W F FP A

_9rit W Al qg Wk W

gdg § SR TN IS WA FEH
A WL o G qaﬁ T AR
fammr =argar g ‘ T

THE MINISTER OF WATER RE.
SOURCES (SHRI B. SHANKARA-
NAND): Sir, as the House is aware,
flooos of severe intensity this year have
caused damage affecting large sections
of our people in the States of Assam,

Bihar, West Bengal and Jammu &
Kashmir.
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In Assam, the Brahmaputrg and itg
tributaries have been in spate for
most of the time ever gince the onset
of monsoon; in north Bihar, practi-
cally all the tributaries of the Ganga
have been overflowing gince the
middle of July; and in West Bengal,
the Ganga, Teesta and their ttibu-
taries alsp have crossed the danger
mark for certain periods. For some
time, a few rivers in Orissa and
eastern Uttar Pradesh also have
crossed the danger mark, In Assam,
the river Brahmaputra at Guwahati
and Nimatighat has crossed the
highest flood levels observed in the
past. Also, in North Bihar, the rivers
of the Adhwara Group at Ekmighat
(in Darbhanga), the Bagmatji at
Benibad and Hayaghat the Burhij
Gandak’ gt Rosera, Samasthipur;, and
Sikanderpur (in Muzaffarpur). the
Kamla Balan at Jhanjharpur, the
Kosi at Easua anq Baltara, ang 1ihe
Mahananda at Jhawa have exceeded
the highest flood levels recorded ear-
lier. 17 districtg in Assam, 22 districts
in Bihar and 5 districts in West Ben
gal have been affected by floods.

We have been in constant touch
with the State Governments. Ac-
cording to the informatipn from the
States, submergence and breaches of
embankmentg have taken place which
have affected an areg of about 40.6
lakh ha. and a population of nearly
20 milliopns, The total value of
damage has bheen placed at about Rs.
480 crores. The reports indicate
that 273 persons have lost their lives,

I had written tp the Chief Minis-
ters and the Administratorg of the
Union territories well in advance to
take precautionary measureg and
prepare contingency plang to meet
the flood situation during the m
soon season, Officers of the Cent..
Water Commission, Ganga Flood
Control Commission and the Brahma-
putra Board have visiteq the flood
affected areas to study the situation
and discuss measures with State
Government officers. The Ceniral
Teams have visited Jammu &
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Kashmir gnd Assam to assess the
situation and recommend relief mea-
sures and assistance.

I visited Bihar on 16th August,
1987 and along with the Chief
Minister and State Ministers, made
an aerial survey of the flood-affected
areas in North Bihar, Some parts of
flood-affected areas in West Bengal
near Farakka were also covered.
Senior officers of the Ministry and
Central Water Commission also ac-
companied me. Union Minjsters have
also visited Assam and discussed the
flood situation with the Chief Minis-
ter and others.

The Secretary, Ministry of Water
Resources took g meeting of the
Secretaries of the Irrigation & Flood
Control Departmentg of the various
States on 18th August and discussed
the current flood situation. It was
decided to finalise anp action plan to
meet the crisis causeq by the severe
drought and floods,

The Central Water Commission has
established 3 network of 147 fleod
forecasting stationg on several major
inter-State rivers in the country. This
year 2350 forecasts have beep issued
so far. 93% of them have turned out
to be correct. They have been very
useful in forewarning the people to
take necessary steps to minimise loss
of life and property.

The Centre has been extending
specia]l loan assistance to Assam
towardg the expenditure op flood

protection and anti-erosion works.
From 1974-75 to 1986-87, Central loan
assistance of Bs. 140.50 crores has

. been released to the Government of

Assam and for the year 1987-88, an
outlay of Rsg. 21 crores has been
provided. An ad hoc advance of
Rs, 5 crores hag already been released
on 22-7-1987. :

LT

A major problem faced i)y the
State is due to breaches on the
;railway track and roads which has
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hampered the distribution of relief
assistance and food supples Ait
Force transport aircraft and helicop-
tors have been pressed into service
along with troops and assault boats
for rescue and relief operations,

The main reason for the continuing
damage and losses due to floodg is
the increased use and occupation of
the flood plains. To minimise losses,
a Model Flood Plain Zoning Bill had
beep prepared and commended to
the States for adoption as far back
as in 1975. However, except for
Manipur, no State hag so far enacted
the required legislation, The need
for this Jegislation ig being  emphasiz-
ed from time to time. The National
Conference of the Irrigation and
Water Resources Ministers held in
1986 also recommended for such
legislation,

The long-term measureg for flood
control comprise construction of
major reservoirs, walershed manage-
ment and river training works. The
short-term measureg like embank-
ments, drainage chamnels, anti-ero-
sion works would continue to be
taken for providing reasonable pro-
tection. The assets thus created
require proper maintenance by the
State ‘Governments, :

Fortunately, the latest reports on
the current flood situation reveal

. that the rivers in spate have now

started meceding, but we have to
remain vigilant.

SHRIMATI BIJOYA CHAKRA-
VARTY (Assam); Mr. Vice-Chair-
man, Sir, I want to make just one
mention, The Hon, Minister has given
a very wrong statement. Hig state-
ment is not well-versed. He ig com-
pletely in the dark about the real
flood situation in Assam. The Minis-
ter mentioned only two places,
namely, Niyamati Ghat angq Dibru-
garh, Niyamatj Ghat i a very small
place, The truth is that entire Agsam
is under flood waters, right from
Dhubri down to Sadia. Out of 18
districts, 14 districts are virtually
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under complete water. The fact is
thay Assam ig now coipletely under
a sea of waler. (Interruptions)
Minister referred only to the Brah-
maputra. But the truth is that all
the tributaries of the Brahmaputra
are also in spate. o

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN): Your name is
there. When your turn comes, you
can speak,

SHRI CHATURANAN MISHRA
(Bihar): Sir, my pame wag not
called. C .

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN) I calleg your
name but you had gone out. I called
other names also but they too were
not here, So I called his name and
he hag calleg the attention of the
Minister. So let him speak now and
afferwards I will call your names.
(Interruptions)

A T IR QG STRAETS
wged, & wAY WA F ge4Ig
qar wgar g 5 faew feAt 1s
qaEd HY TRM fagrd w0 v A
M TG <@ J s AW F A
grera &, Iaar ¥q@r | STawnia
qgEq, wF A AFfas I F
WA ¥ AIT @RI UF AL gE
# fadifesr & @1 g@d W ag
¥ warfag S qkaE F1ogaAr g
FE0 T F ur fgedy W frar ¥
FATH FY FFAIT W@ g A I
iz faat qRF wid #1 FANL
FW ¥ aft g§ &1 ITawTHew 7T,
gy afcfeafs @ g qw TIT @
g A udy WF 9T g HY AEql
I, AT gt 43 & W@ 9w F g ar
fazar & &, g faifasmon ot faare-
fagd wwar =ifge | Swaweas
3T, gAY A1 T wgw 2ar ¥
AMEY FF ST @Sy gaEar faee
wis fatrs § facss &, s M
fazq & =fadt &0 sqer 7 FT A
AR F aAfferas 7 & 92 FI
qAT AT FT FA0 FT AD E
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st @@ sw wiER (ST
QW) : AR TAT AN |

oft T T @g : IR gar
gaal g fo arar #7 qu=ar & qw
IAST €Ty wg & 1 q reqra A
g9 ® T OHY TET AEAIT AW
Y e T A AW B AE g
® & % Qw1 e § ’rl T
UEAIHT FT FHTHT aﬁ'ma F TqF
&g g urar g 1R crf:«rq i
WA w3y § fr @t & ami w0 &\

TAI T g1 F o3 ST A AT
%rrgar g % T4 #%F ov fauw &
gifagl a1 v FEgfea  FOGww
T &I FT@ A012T 1§ owg A
fs wag § FIT T3EY, TG A1F1 9T,
Q. gweqml & gavgre & foq oF
S AL Sl

P

AgRE, S 9 ¥ difeq & @
& e grd & fr g ¥ afga
w1 a1 g & fowF s @i A
q4 ST 5919 g1 g 1 frawi &
fer TUT 9% I F IH¢ X 9TAE¢
wT fzar & AT gt 9g oW wTar
W@ E L TG H AR AW F AraER
qT @ & A FgT g @ &
garR AW & gqdf wmi ¥ =€ wredt #
A FT TH G0 GAT

IINTET qEIET, ST AT A1
g & faww afcfeafs & &R gq §
A& AT FT a0 FW@ gC § Aa@l
ST EATA IT i HIT AEE ST
qigal § 1 fagie W oaw oy
gma%wﬁam&aqr%%u
IAET TXQIT qg 741 §, 3 7
FATHFT AT QT a3 & 1 FTC I
JLEar g wrag Adr AgRT |
Sy g ght ar 9§ W w9 ofa
g & ¥g¥ =1 faar e 1 wfgamt
Fr TAr A5 F q9° gr oS § 5 4@
FRA T W@ § 1 qady feafy § am
g o1 gswifgg gara fagre g &
IaF I F AT T AMTH sA
g fearar =rgar § o



339 Re. Cualling Attention

[#ft wrft <o oatg]
wgEa, fagre wsw #§ 23 fo&r
q1g & gwEr § | ¥ {59 § gewnegy,
Fiaragr, 4T, gg<ar, nrfgr, aga,

gfraf, @@&dlqx, ®19U, IO,
mifag@, wear, §fqar,  worEda,
Tagu, wfegy, wgwEE, A™ar,

BATATE, AWTAgR, T, darei #1T
gifgzdw | g7 Bl F 207 sATH1
* 8482 W g & yurfag §
gaargY @8f, 2470 AT U qAR@
g ag i afgg § + A% SwAe
FAT 101 A0 & | & 9T IR
FTOE; BATEHT § 98 FQAT  14. 54
qE AT & | wg 9% @ wEd
F@iz g 50 § foasr war adw
5.719m@ gRaT @ feasr g
5139.62 TR INQ T AT §

A7, Faar @Y g, 38683 HX
F@E gt IF & fomar 50 130 1@
Tqqr wiwr T g o1 wew qfsad
ot 0 gwWE g § fwasr o
582.59 @M@ ¥IQ HET TAT B |
7St W wd /T w1 qFEE gl
21 Qo foafg & @ & ARE
quegfg ™ &5 or w & X 98
aagiegs § | WW W FEAA,
GEFI, AT, 37 TeH, @Ak & fAura

Fowe oa® & g adidl aan
HIT AFART 74 W gax F fawra
¥ oo ag W o8 | fage gl

¥ yod: @ § wegtfas gara f&y
g1 IFX 7349 @ ¥ qw Tifeq
F T TEAE & | TAY 15566
of@re #1 T3 & =9 & faarar
TaT & 1 gaar g wdl 881 fEiw
¥ TG & 1| 1197 TIRY F7x
Td 712 WG/ TR e @i ST
T & 1 60108 fgew ¥F =R
13544 fed Wiwg we =1 fagar
frar @t qar § 1 fERR F W
gadt ¥ @g & wyrar ywrfaa
qogRge #Tfaer & smi & § o
g1 %@ for 14 yawEi & 308
qaTadl § ¥ 64 QUGG YU ®T ¥
MR 68 quIT Hifww w1 & wwifae

y
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g | 572 wEl ¥ & wAT B: wg
AT agar arg arfea ) 26 g
330 gFaR qf7 § g FT I dar
gal § | YIFHYR & o (4 fy sy
g, &3 was fegfa fa@y 50-60
ar‘cr‘f 7 78 wEr 9

18 BT 267 UT fw ¥ «ont
FHT A R § | AT 255 i@
qeq % wEA qe gs & 1 fam
qoehgR 5 & 180 aFIE: quv
400 fastt @1l & g q@:fedt #r
TET AN F| AT W TS
9T I 49T gy g )

& WgET A1 @R W @y
HL AFE F@T TG § + qafy
T QTS W & TfwA T
IEYR WY ®EY T g IEAE
g1 gy WA F  merrar gAIQ
HIT S F AqTAT 37 HIATEAT
g ! may gEx fafeag & &
EIHIGL,  TUEAYT, TIHT, FHATYI
F A4 S F FE R d gy
I & | 7 WaaEm § jEk oA
IRl BT FAQEATT & 1 A T
R ¥ qF g 1 feE gar ¥
AN g q9 G & og=m wma E
ISF # IUT & TIWEGT WeX H
A qY FT @I AT AT § | gHTR
ot 7f1< AR wwaT T fagie
IR & g’ N Iy 4y oy
g 1 wET & & Fiw, swwa
FIATT qET WA TR 1 wfeqt
H HAMAF q0F AT W& g |

§ 9dr 4RI FT A [IFE
FAT AEN F 1954 F Jwaw s
HX 9T el FIEF HT 47 )
989 a8 T gt a1 7 8o fufagw
AT AT 1 ArgEdwrE fHAr s o
9% A qE A qH AR @ SUR
37 13 fafque o @& @ @™
BT OFE N AN FT g @
TN 9% TEAE 9% § 1 1976
¥ AT wow Fer warfoa fear
T I qqT agf GE wqmEr 6%
s frar v aradl 1 1980 W
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Tg 9 AT AT {4 300 IS HISIAT
g & FuF ¥ feg aw frar snm
afFT w7 1980 ¥ 1985 ¥ fra ¥
UF AT 48 FUT & ATSWT  HYT
Y om Ao FOT A
TR AT W E | QR AT ad F
fig ag @7 3w § 1 FT A
AgEy & sy § fFogmmr  ow
YTHINE euaedT @ S wifge w7
T feaT wagam &1 A Sy ey
wRy ¥ oY Fouee wa F O A4V
FEFT @ FET Wgw DT T F
faq, =15 @ier fel & foro, g% el
F QTG G oFEE FT FGNT HAT
aifgy @ifs & o s1g ¥ afue §
AT FHET S HH | ww o qey
Svm ¥ foq off gw o @ =
gifeedt u #¥ @ifF gv wiw A
WD & S&G A1 & fifen g g
3 gEy qifsq & g &% | g wWadl
F WIT WS qF qrow F1 wwRG (26T
S g s Ay gy

W wamea few (fagie)
IURHA(EHET  Wglew, W ;g A
fadifest & x¥ & a7 A& #gew
FT wETH WAYT § 98 WG HEa-
SE g Wgl afew TH GE &
fargfiy W7 3 FAIF Aer wERE F
SN-HAAT ¥ I5 G4 I &, §qy
gty g& & A fqw swie ase ¥
@ &, S fear faar 8 1 ug
yeeT-tene Igm ow  fwur &
ag Wg9 & 3@ A &G 8 | WA
AT gEY WY FE TEf ¥ HIEH
R, SN A o ¥ wgEw
T | @ SR fagie & o €
it sa fagie ¥ 17 foeii ® &
16 fod oy ¥ 39 gu € 1 s
oE e s=r gar & | ¥l W
gy & fr SEw oY T8 § gaT d
gt mgalT nF &y g P oSEd
fagre & ww faei & wedism,
fefezqe Feaqrdm, WAl ¥ wawee §
¥ =gl 13 i<t ® T AT T
qer we A A AT ST gHT A
e wl @Ay A §, qF W T
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wq Far foeeft § sufewm ¥ 1+ fumnd
qal 15 §I0@ K AT | T AN AT
g xS EmERaraTE | WY
fefasrees &f a1 aaw &, § @«
q.. . (wwmw) 0

off THAYTHA ;g WG 17
foeti &1 war 4= o fam & oAy
g w7 o

St wgem B 0 SR an
gE dar w1 K 9E S o
9T wFT AT | 13 I & agl
T | AgT ¥ TN AGT ST "eeT
a1 | #% Wa ¥ FEad w6
W Y AE AT WA A7 1 HQIEE
g ST wEQT 97, TINAT AE S0
WAl A1, WEAl AN S HF o,
HATGR #G AT Gl 97, @I g
ST GEGT a7 | ¥ wE g ¥ R
ge ¥\ S« Al ¥ ag o
wenwd WA § Td AT At &
F1¢ funE =& 51 ¥ @ ar "y
wRen Ty 9T ug fue £E sy
g1 TER S TEh i oul
fife & & 78 wom & 1 fawn
YRedi ol seET &R F uE A
fong &% wdi 8 wadr g ? sufew
¥ ug agwr wenr g fa @ oA
femiedns gxT g SEH &g Aww
TEh W & ) W wEm § O af
aix g 41 g f& gmi ug o
afent JuTe; & 30dT & SAE g €I
sEYET ST & HWIT 40 a6t & s
%a‘liﬁ’f&gﬁ’aﬁ\f@'{é‘%l
7€ WAfw9 g | Wg FER( W WY
gt TG ¥ FO G G & A
FTE WA & F O R,
ag wifmael &= @ wwar & S
7g fawar & ¥e sofwdi ofi @ 0 &
vg gt =igar § fF 40 awt &y
HIET & &€ W1 G NUlE § OEE
Tl % A gE Afedl F d}
¥ 1% gw wgl fawlsr w9 Q1 QY
FFEF HIHFT F JEG g AT
wifgr 1§ WAl WS & WO T
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g 5 g wae faard el g e o
gamiqr <% ol @ frusa
g w3 waq § ¥ F WA 93 ¥
G @ § Faite aqa@ feafa #
Fdt SoqEr § ST adr gW W A
w4 § | sy ey s arg g
qig ¥ T W @8 FAHT FA
& s & A A qvw sar ey 7§ |
2l mghw g 0 dWg §T[OP ©
R gadat @A FAr g, "G
gzdg % 1 afad § ®g ARar
g 5 dawie fuwm o wioaw
7z fedfrer § 1 zod QWD @ &
fag s=t #X f At § AR AE
faeds g Wl § WX 15 ®E ¥
20 Fz ¥ AT fILR T ¥ ) gFRT
g FqT A4 aWe wFdr & |
& & am@l T W TS BOHA
FXqT g | SN Jqedg ¥ IAAr AW
gdr g & FEf @r HE gHA S FE
fo agr 998 WIHFE FE F WA
g B A1 q wg W ! WIARE
A a fRar war P oqET oA @A
¥ reOr ggl T ST gTEnEr g%
§ | gAY G A e FAR
¥ AR AT LFAT LN FT ATIIARAT
@ awel AR TR dAd EY
FEE gg | :

Jqgqreayr qaEy, wa ¥ gEd
A A N S T W F W
¥ F oAy ATET | ST G
25 ¥ 30 FAT ¥WAT Gaf FWT §
T gedgt Y g |« faR &3
F@ar g mg & F¥ 25--30
FAT T¥ 797 g1 9@ § 1 gonfaa,
Frater A fafree? faar o §

A TEFT @A F@ 8 1 gedd §
St HF g & 9T FHT R WL A
¥ ok afed g o T wfaw
AT gt & 1w gl X
T § gt T e oty afew
andft & ar ¥ Tz oy § AR T
qqr T AT v &1 st wie

i
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F A wEAT gEE AW W g ¥
I & S #1 IIMEIT AT AgaT
g | ag fadw ok ¥%F T ¥ qeEy
ZT T, Soffaa 7 dg fEan gr -
fag @ UF Wl ¥ SR
Sig # W o foe ' ad ¥
& 39§ gFEia FE & T gulR
gfifat @ 3 &, FedeT dre
QY & arfe fex 9w a9 &1 AT
foar o woy &1 fRawf 3o gn
ol ot fwda TEdRe g, Fgt @
g & o1 fafret ¥ wganr
FW &, § fag aww ¥ ot w1
FL g FF a8 THST TWIWT A F )
TR F S A A Ag0 I g
g @ 9T QWi 9T AFEAT FAT AW
T AW F7 ST & 70 F P
I% faeig @Al =gy | 9T ¥g
T g glaq GO gaar g 1 &
oGy wFAT FreaT g fF ow0T Jemiw-
foordt aic § f& FW-a1 gedy
g @ifs s gehfrae faeare gy,

o mifpas fowagre @ 998 faars

QFIAT FATAT I qF, TR gewAT AT
g% | 9q we o9t FG oft e
&1 w9 g fagEmd g o oy
gR SN WT SgET AS FW FY
R |

agr
g ar ¥ qoa =tEar g fF
T % far dra TAFRT ¥ wT
T SAAT, TAY ITRT AIZ Gr wHAT 7
IAF fad oot av% & FE Saam
TR I WAy F
TRTEIW T dqTe ORI AT | &
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@R T 3w warag  ufifeafs &0
aFgar # & fAr 1565 Fa @
§ =i 39 H97 F WS wr@ HWIET
g€ 1 @r fag ¥ 39 9§ & &
W & F 7 ¥ owaw F oA § A
sEal g, ' aR Aag F WA
wyaex Faran fv agl =ar fesfa &
FLE A W & A fen® adi &
st W g1 zafar ® oumE wgAr
wigal § foww ag W wy @ @
& g9 Tsw aF # 4w
& foxr ogr, 98 v F @4 w0
A oug WY adar g o+ Fgl &
arifes faww ofkifeafs & & e X
agr AT € St gHET WML HIGHT
gt qHHE o E ) ¥ &g ¥
qifer € | Tafed ST HTHC TAHT
FL, THIA TR A, S THH HL
F99 TUN T A g | Afet
arf & fadw ¥ 1 ww faRw W
FE TAER WET & @ IqE
fsruady ¥ aoHte I A g
Ty qg & wig fRw & T o
q SuFT WiAgAl WAT @Al A
GTET F1 &7 Aifg, FiTw gg maay

Tt @ AT 2 1 T RO

Fi THEAT T H G g4 FE0
TR & § ar faww & i gret
g 9x ¥ = osr ! gEfad
HIYHT TEHT AT @GIT A7 ATfET |

UF WX wowlsAE (wqfs & qw

T gqgwters wErEm, ¥ agAT SEA |
wyadl # atg ¥ faataw ¥ wg Qv

Fo Q4 A | A ¥ qU mER
T T 4 | garer qEl & ¥

sawg foran, Fagex, douwo F Tgi)
T 9L SREwFTEl & qq 9% ¥
3 ¥ flar war a0 et ¥R
qET §, TATA A9 °ET §, W|
o fofts wive & ol
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TR ¥ owry A1 OFr B ag AT
A —IR §® A F JNH InT
A AT AR g IHT TE wrar
ar gudr wi§ e awigy foad
gL F I T QST NG | TG
¢ W ¥ gar 937 3u0 § 1 fEgie
Fo OF FT agf WAT ST GHAT & |
TRH d gF I 4 gaa ¥ Sro
FoTowio UF & HAIA ¥ TF |
AISHT qAT, T a Sg ¥ WHEUnE
S § a9 wAgHrae w1 fa¥ §
TR QAT AT TE 9T H AE 2
% wa=x (ygfo & gn @y T8gu
gfem g mra " adh B 23 Gurd ag
FEY GWIT qgt o HF Gy A
5% THT &, Wioe AT Fasirs & | 73
§R1Y ¥ g1 fie 5% § fed odat

& & = alevwerat F ot & s

wa T fre il §, 9ed fog F g w1
AT ARG qrfE . WHIN AWIT ST
) gud gy 9§ Argarg 98 9%
E A agrag e a3 Il &
1T oz fom a7 vgmidi g oud R
il & o< Y dndah Ay |
T 7 g7 ag Nigd fe Fig a1 9@
SEIS gz WTQATAT WEE s0a & T
ST frgyrdial ¥ SWAT ASIE USY
Flare & WA foer & HwT T0lRd )
Sgt ol Wi aviE BEE E TR & faare
sT fymer § ar ol AT BES W
g ¥ 1 @ g o udi wie-
AT F S&@ G0 | T8 ST GWRTT
A T wIA & owwd oWy qY
gl &7 @ 9% oY wud oy § 9%
FgF & T G3ar §7 gwlemw I H
ST Tt w0 A g Sew; qfg AT
FETA RTTET I W AT AT
aegeiy FEre a’¥ & fag S
HTEI e ey oy § o7 & et
gl wifed =g osw ARA ) AW &
g sAIfsd f& #tw g @G
o aifs ag o & &A% ug
gax: foredaid {Ea w3 fsd + gw
g wE4 % T9% 9ger FE gR ar
&fee 7z gaararyfe faurd awdr N
¥ Yy =9t wdf 1 | TAT Faw 9
U O e R S ad A gE g F
AR T F X H 1wt R AW H
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i s ey e s
" Tt o]

3T QAT 9T T 0§ AR 943
g § W qg IR A € 1
® 3w § faqg  wggvr FT §fq
AIGY 7 qF FE TR T aArE R
ZFMAT USIIS &FT ¢ wId  qEw
THE FARY | AT g G gy
a2 1 Ag § T A@r A,
U F1g7 sg W qgAt Ffag
THFIAT F1 39 7 F3IT S arfcs
arw [ wad) grag ada
a W wiEg TFaIE Il § AR
a0 F F§ AN AT § AT T
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A qq F WGAr 5 owa wraan
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fra® ¥ tra faq & qaedrg T
¥ SEA AT SANT § @g Wi
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FTT EF | 97 § F fT g7 9 &
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wH[ gAr & FG srar Al v gHar §
ooy, o Ay gy § 1 a9, fogfa =ar
9T g | A1 ¥ aga W7 § {59 9T aga
THHMIET ST G4AE | QTF FILEH-
faat g1 @ § 1 9 q€FI AR W
g #F ST § 9T AT A AT E IARY
gz a4 § Ak I 4§ § 1
zafay gav #gr fT fagre awme &t
TEET & 90 AR AT AT @I
Fr FE FAT IT & | FA WeT F
qig & TYA I9TT K OGATE  HE
gT us & fRTAvs FIE fw
fagix # 39 wgiF fawer & ait ¥
o s & FT @eT faata
Frxtad 9¢ fam g axq m‘m
g fofraw w0 0 8 g &

SHRI CHITTA BASU (West Bengal): Mr.
Vice-Chairman, Sir, the flood situation has
become very grim. Ag a mattter of fact,
all the Eastern States and North-Eastern
States of the country are today under the
grip of a very serious flood. According to
information available with me by  this
time 225 persons have lost their lives on
account of fury of the floods and rail
linkg to the North-Eastern region of the
country have been cut off, Before giving
some facis and suggestions regard ng other
States, | would like to start with the situa-
tion in West Bengal. Four districts of the
North Benga} and one sub-division, namely,
Siliguri of the Darjeeling district are now
reeling under the fury of the floods. About
3 million people are affected. The State
Government ig very serious to provide for
rescue and relief and alsp for the rehabili-
tation. As a matter of fact, a large num-
ber of rellef campg have already  been
opened and people affected by floods have
been provided with shelter, They are being
provided with food and other assistance
which are required by the victims, But the
State Government today faces certain fin-
ancial difficulties and these financial diffi-
culties are real. As a matter of fact, the
State Government’s budget for the current
year 1987-88 for the relief work is of the
order of Rs. 11 crores and 75 lakhs. That
is the total -budgetary allocation for the
current year for the State of West Bengal.

[THE VICE-CHAIRMAN (SHRI JAG-

ESH DESAI) in the Chair]
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Already out of that budgeted amount Rs. 8
crores have been gpent. Therefore, only
Rs. 3 crores can be spent from the Govern-
ment budgeted allocation, But the problem
ig very big. Now, the Central Government
has got the responsibility under the Cons-
titution. The Central Goverfifnent is also
to provide fiiancial assistances of  the
matching grants, the amountg the Central
Government wlil have to pay or make
available should match the amounts which
are being spent by the State Government
towards the relief operations to meet the
natural calamities, By this time the State
Government of West Bengal should have
. Rs. 8 croreg and odd for meeting the
expenditure of the relief work. Mr Vice-
Chairman, Sir, this amount has not yet
“been made available. On this question an-
other very miportant question arises. - The
advances made by the Central Government
is generally adjustable with the Plan assis-
tance and by that every State suffers be~
cause that amount which is given for the
relief purpose is adjusted with the Plan
assistances. I think the situation needs re-
vision of that policy and the Centre should
provide adequate financial assistances for
the States to meet the natural calamities,

Now, coming to Assam, as a matter of
fact, it is the most severly affected part of
our country, I must say that the Central
Government is very callous towardg the
relief and rescue operation for the flood
vicfims in Assam, Sir, I have got informa-
tion which says that the Prime Minister
wrote to the. Congress-I President of
Assam that the State Government  of
Assam had pot sent any report on the
damages caused by the floods to the
Centre. This is not a correct approach and
it is not also a correct act. It is, I will say,
untrue and the Prime Minister should not
have written that kind of a letter to  the
Congress (1) President of Assam  while
there is a constitutionally formed Govern-
ment in Assam, whatever might be the
‘Government. (Interruptions)

. SHRI  DHARANIDHAR  BASU-
MATARI ‘Assam): May I inform the
hon . Member that the _Government  of
A.ssa.m have submltted two memoranda..
{I ntermpnons)

fea SHR] CHITTA BASU: Whatever might

be the nature of the Government, what-
ever might be the complexion of the Gov-
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ernment_ it is after all a Governmt:nt

elected by the people and the Prime Minis-
ter overrldgs the Congress President over-
rides the head of the State Government
and says that the people of Assam are
being victims because of the inefficiency of
the Government of Assam. (Iarcrruption)

SHRI BHUBANESWAR  KALITA
(Assam): May I know the source of your
information?

SHRI CHITTA BASU: This letter writ~
ten by the Prime Minister has been pub-
lished in Assam Tribune on 31st July,
The Assam Tribune published thig letter
of the Prime Minister, The fact is that
the State Government of Assam has pre-
pared a detailed.. . (Interruptions)

SHRI DHARANIDHAR BASUMAT-
ARI : The Assam Tribune is controlled by
the Assam Government, Therefore, they
may write whatever they want to write,

SHRI CHITTA BASU: Anyway, I have
seen it in the Assam Tribune. The fact i8
otherwise. Here is my charge. The Assam
Government had prepared a detailed report
of the damages caused by the floods and
they submitted a 46 page memorandum by
July 19. I do not know the other case
and they submitted it to the Union Min-
istry of Agriculture and they demanded
central assistance of Rs, 30 crores to meet
the immediate urgent needs, (Interruptions)

THE VICE-CHAIRMAN (SHRI JAG-
ESH DESAI): Let him speak. Tt ig for
the Minister to reply,

SHRI CHITTA BASU: 1 know that the
Assam Government demanded Rs. 30
crores immediately to meet the situation.
It is the Minister who has to say how

.much of assistance has been made avail-

able to them. Now, there ig another ins-
tp,nce of  callousness. This hon. Minister
Mr, B. Shankaranand told  Parliament
sometime ago that nearly 50 per cent of
3.15 mililon hectares of geographical area
in Assam identified ag flood prone area
has been afforded protection by the end
of 1986. Thig report is mentioned in the
Hindu editorial of July 15, 1987. Mr. B.
Shankaranand made a statement in the
Parliament saying that 50 percent of the
flood prone area of Assam has been pro-
tected. Now, they will give the actual mag-
nitude of the damages. Mr. Basumatari, if
you are honest and sincere, you can also
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L,
[Shri Chitta Basu]

give the detailed damages caused by floods
in Assam, Therefore, what is the claim?
This Minister claims that 50 per cemt of
the geographical arca of Assam has been
protected against floods and in 1987, June,
July and August, there were damages of
immense magnitude caused by floods. They
should have some shame. Thig kind of irre-
sponsible statement is being made in the
Parliament, (Interruptions).

THE VICE-CHAIRMAN (SHRI JAG-
ESH DESAI): The Minister will reply to
it, Why do you worry. Mr. Basumarari
about that? Whatever he says, the Min-
ister will reply,

SHRI CHITTA BASU: Therefore, the
Statement caonot claim any credibility.
Now, Mr. Rajesh Pilot who happens to
be the Surface Transport Minister of the
Union Government, was kind enough to
visit Assam, He said, there should be a
permanent solution of the problem. Yes,
AGP or everybody in Assam wanted a
permanent solution of the problem. As a
matter of fact, there have becn some steps
taken for a permanent solution of the
problem. That is, by taming, harnessing
the river Brahmaputra. Sir, you would
know, under an Act of Parliament passed
in 1980, a high-powered body has been
set up to formulate a Master Plan for the
Brahmaputra Valley and that project covers
flood and bank erosion control, drain-
age improvement and utilisation of water
resources, As a matter of fact, it is the res-
ponsibility of the Union Government to
see that it is implemented. My charge ag-
ainst the Government js that no step has
been taken for the implementation of that
Master Plan which has already been pre-
pared by the high-powered committee. And
now, Sir, what ig the potential of the
Brahmaputra? He is called a river of
sorrow. But he may become a rtiver of
prosperity not only of Assam but of the
entire north-eastern region including West
Bangal and Bihar. Tht power potential is
enormous, If the Brahmaputra river is
properly harnessed, the power deficiency
not only of Assam but of all the north-
eastern States and West Bengal and Bihar
can be removed, Ang that will provide a
new process or new tempo in the indust-
rialisation in Assam and other neghbiur-
ing States. Sir, my definite and specific
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question is, what the Government of India
hag so far done for the implementation of
the Master Plan prepared by the  high-
powered committee?

Lastly, Sir, I will make only a few
sentenceg regarding Bihar, I find that an
hon, Minister was pleased to have an aerial
survey of the affected areas of Bihar, A
detailed study of the damage to Bihar has
been made by the hon. Member opposite
and Mr. Chaturanan Mishra on this side.
I would not like to repeat those things.
According to the statement issued by the
hon. Minister, Shri Shankaranand, “Bihar
situation is grave” and he says that Bihar
should, must, get the maximum Central -
assistance. They have not so much sym-
pathy for Assam. They have got this
sympathy for Patna because they have a
to rescue their Chief Minister Mr, Bindh-
eswari Dubey. The hon. Minister rescued
him from the wrath of the masses of
Bihar, He made a statement that Bihar
needs, deserves, large quantities of Cen-
tral assistance, to lift Bindeshwari Dubey
from the morass. I am happy that the
hon. Minister hag been very sympathetic
to Bihar. Bindheswari Dubey will go,
either you give money or vou do not. But
I quite appreciate that you have taken a
very sympathetic view of Bihar. Why you
have not taken that sympathetic view to-
wards Guwahati, towards the people of
Assam? Why you have not done any-
thing for the relief operation in West Ben-
gal? Because West Bengal State has al-
ready spent more than eight crores, he
has also to pay an equivalent amount, Is
that amount not available to the Govern-
ment of West Bengal? And the
Centra] Government also has some
responsibility to the State of West
Bengal. Regarding Bihar if you are so
kind, kindly show the results of it. It
should not be an exercise of speech-mak-
ing. How much amount have you already
made available to the Bihar Government
to meet the situation? What kind of relief
have you already made available to the
Bihar Government to meet the situation?
I hope the honourable Minister will give
specific answers to these specific questions-
one set of questions in regard to West
Bengal, another set of questions in regard
to Assam and a third set of questicns in
regard to Bihar. Thank you,
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t darw ofr fer  (fage)
BIATAT Wged, AW A St
gargT #ar =Y WMo wHEUAR w9
faze F R R 7T &, a1 & 15
F HATEGL F 4T, AR 16 #
wriagr ¥ fra s avaar § qie q
&, Afe fage & oA @3-
WX T OF HIIR HT Fewey faar
g, Tz gasr 9 dfsr & qg%ar
qTQﬂT § s rrv" . T

“The twin problems of floods and
drought in Bihar have resulted in a loss
of about 12 lakh tonnes of foodgrains
worth hearly Rs. 400 crores.”, accord-
ing to the Director of Agriculture, Shri
B. A. Ram. “Shri Ram says that while
crops worth aboug Rs. 350 crores had
been damaged by floods, drought has
affected crops worth Rs. 35 crores.”

. - W@, WA I ﬁﬁagm
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¥ fp 9a% TIgFig A BF gU ANT 4
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argyy 98 -5 4fFew o8 8 vy o
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- Central assistance.

[ &7 afg Fax)

fegd 1 =t A @ f AR
fegrft ggar & 1 w{Ew, uw
TREATC B9 g -

“Shri Shankaranand told that ‘the situ-
ation here was very grave and warracted
He said that he was
fully convinced that of all th: States
currently reeling under the impact of

- ﬂoods, Bihar is the worst-hit.”

qeg AT AT T qFAA B F w%
ar gday swar frowr @6 f

Fg Af FEq--

“The Minister, who held detailed dis-
cussions with the Chief Minister, the
Irrigation Minister, the Agriculture Min.
ister and the Chief Secretary before
andertaking the aerial survey, expressed

_ his satisfaction over the relief and sal-

vage measures undertaken by the State

- Government to meet what he called
¢. Nature's curse.”

qfiem, A4 wErRT q QA
Figar g {7 qiew 7 & agw srrur?r
qT_ddw ywe frar ¥ T
Mot AN 2 & fag Fa g
Mo fedl g for B weae AT,
BT T F a7 q@En #; ¥ A,
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qQeT, AT ag § M g0 § AT
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g e g¥ FX I -
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FE TR F A frr oo
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& A < &1 oar adqrar war 5§
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T IA 4T IF §O7T @9 AT ¥
forg qeda # ATAT gl FG 8
T gaifag @52 BT § 1 Sg g4
g &S grargar s fafae adax
sk usfas dami & fag gaw
yo@T WIGL AL a® & AT A
FT ZIU FE @A § -

waawreq® (o Jqw TE) 7w
qg  Fa(e  &fvg, "Ax A ¥
w9 agF 9 I ¢

ot g wfe B o Adw,
FEE @I A T S wE qeME
gas L T 3w @ At T 1984 H
qrg frdga & fag USa AAr
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I @ w1 FAIT &ww, qF
ffrx, g Hfag, aa Hifsg ar
@t & wfr sast w9z #fww |
FTOF 278 FTRITHT IYAT F FI
pfrgd &1 fo7d a¢ A g¥
§ g% g & AN F1 q@T A
HTHT [IT FICH | owT HOEA
g¥T &1 gAuafa 7 @ z@w fag
qLFT 3G QA0 qd 1 L

7w, ¥ &7 TYE FW ST
gL 9 ZAX 13 AW § . GEET
Afert Wit gf § 1wt gf fr oA
wr srar § 1 & Awar wgm A
St X @F qate g A fag
FRIT FF A FIA I AT G
t fr afess ¥ ag st T Y )

- gAreg wI G, S GTHT A
M FITLE AU &R 5 AT
qiFS § & WIFS FIA 400 FUS
w1 At & fag § 1 @at a7 e
%EF W1 dAR. g &, SEaC S
R T § AWM @ Fr A A
JHWM ? A 49 @ I OWAANT
AT FLF AAT AIEA 9T FE IO
g fF gk & fau a7 g o=@
ot @ § frad wak freer gar v,
St a4E Y @ F 1Y Alqw wlT
@& 97 F AW A AW g, I
g7 @1 A |IT | T wHq g o
I g /I F, I F gT A F
arg ¥ difeq ovit & faw  agfag
qEAIT TG F ged  fag §
HAE T |l § | geqag |

SHRI NAGEN SAIKIA (Assam): Mr.
Vice-Chairman, Sir, I have heard the
statement read out by the hon. Minister
and to me the statement is one of the in-
adequate accounts which I have ever
heard. It could not give even a glimpse of
the grave situation faced by Assam, Bihar
and West Bengal. Actyally, Sir, Assam
is under water for the last two morths.
From the 25th June, the first wave of
floodg started and by 25th July the whole
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State practically was reeling under watér.
From Dibrugarh in the east and to Dhubri
in the west, all along, the Brahmaputra is
still above danger level and the Minister
states that this is the position only between
Gauhati and Niamati ghat, He said and
I quote: In Assam the river Brahmaputra
at Gauhati and at Niamati ghat has crossed
the highest flood levels observed in the
past. Sir, it is not a well-versed statement.
The fact is that all the tributaries also be-
gan to rise simultaneously. The rainfall in
Dibrugarh town during the first three
weeks of July was the highest during the
last fifty years. Dibrugarh, Lakhimpur,
Sonitpur, Sibsagar, Jorhat, Nagon, Karbi,
Anglong, -Borpeta, Kamrup, Nalibari, Dhu-~

bri—practically al] the districts have been ’

affected badly by these three consecutive
and the most devastating floods. There
were many breaches of the embankments
of the Brahmabputra and some of the
major tributaries also. Train communica-
tions and road communications are still
disrupted, About 50 human lives have
been lost and more than 15 thousand
cattle heads are lost. And about 10 lakh
hectares of crop area hag been damaged.

L s - Y

The most badly affected area is Majuli,
the biggest river island in the world. Even
airdropping of foodstuffs could not '™
made for some days in those places. Army
was employed to rescue the  marooned
people. Lakhs of people are taking shel-
ter on the PWD roads, embankments and
dykes. About 1077 camps have been op-
ened by the State Government. The State
has faced the damage of a minimom of
about  Rs. 600 crores in total in these
floods, One cannot imagine the gravity of
the situation by sitting in Delhi.

Sir, we are very sorry to find that the
Prime Minister could get time to visit all
places in the country even when there have
been some minor happenings; but he being
the head of the Govermment could not get
time to visit Assam in these most critical
days of the State. The State Government
with all its might and right has been giving
relief to the affected people. The passive
attitude of the Central Government to-
wards the sufferings of the people of Assam
bas no excuse at all. Such an attitude is
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anti-human and against the solidarity and
integrity of the country also.

Sir, I have been feeling since the days of
my joining the House that the cause of
Assam is always neglected. The Central
Government tried to establish that the
Government of Assam did not supply in-
formation about the floods in time. My
friend, Shri Chitta Basu has stated in his
speech and I would like to draw the atten-
tion of the House to the memorandum
submitted by the Government of Assam
on 19th July and 7th August, giving a full
and comprehensive account with all neces-
sary data, which ig in the hands of the
Central Government. I urge upon the Gov-

- ernment to release the amount shown by

the State Government in its memorandum
prepared very realistically and scrupulous-
ly.  Moreover necessary supply of food-
stuffs and medicines should be made avail-
able immediately. As you know, after the
floods there is always the danger of epide-
mics. I also urge upon the Goverpment
to take necessary steps to prevent floods
and thereby protect the life and property
of the people of the State.

The All Assam Students’ Union have a
programme of one day fasting in protest
against the passive attitude of the Govern-
ment. The Assam Gana Parishad  has
also decided to stage a dharna in Delhi
tomorrow at Boat Club. 1 request those
who feel sympathy for the people of
Assam to join us.

" I want to know can the present Central
Government be called the people’s Govern-
ment, which is showing its back to the peo-
ple when they are in untold misery and
agony? Will the Government allow the
floods to create this scene every year iu
these areas? The Brahmaputra Board was
constituted with a view to controlling the
Brahmaputra and producing hydel power,
as my friend, Mr. Basu has stated in his
speech. The Board has submitted the mas-
ter plan on 30 December 1966, but still
the Government is sleeping over those
papers on the plea that it would have to
be examined once again.
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I want to know whether it is a fact that
the hon, Minister of Water Resouzces is
not in favour of implementing this sche-
me; whether it is also a fact that the
CWC is also inimical to it for reasons best
known to them. If not, why this delay
on the plea of examining and re-exatnining
the whole scheme and thus allowing peo-
ple to suffer? The Government, specifi-
cally the Minisiry of Water Resources is
playing games with the lives of the peo-
ple of Assam. Such inimical attitude
would invite more and more trouble. The
people in Assam are fighting against the
paws of death. 3

I urge upon the Government to realise
the gravity of the situation and release the
funds that have been demanded by the
State Government immediately for relief to
the flood-affected people. One Indian
poet, K, R. Rao, wrote in his poem ‘THE
VICTIM’

“I sat in the Noah's ark of my
thought

When the human bodies rolled in the
flood.

WP

Like the logs of wood, and Ministers
made an aeria] survey of death.
[]

What could a poet do? .
O3 1oLt

I am muted like a rock—

another flood affected victim.” -

I draw the attention of the House and of
the Government to this grave situation pre-
vailing in the State and request for imme-
diate necessary steps. Thank you,

SHRI MOSTAFA BIN QUASEM
(West Bengal): Mr. Vice-Chairman, many
hon. Memberg have already discussed the
impact of the devastating floods which
have engulfed vast areas of Bihar, Assam,
West Bengal and some parts of Jammu and
Kashmir. Just now, Mr. Nagen Saikia gave
an idea of the devastating floods in Assam.
I will take some time to refer to the latest
flood situation in West Bengal. The num-
ber of people affected in West Bengal,
district-wise is: In West Dinajpur, it is
20 lakh; Cooch Bihar—6,20,000; Jalpai-
guri—it is 375,000 and almost the same
number of people have been affected in
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the district of Malda, and nearly 8 lakh
people have been forced to take sneiter in
1565 relief camps opened in these 4 dis-
iricts. West Bengal Governmeni with its
resources and with the help of panchayats
and other agencies are doing its best to
cope with the problem and to stand by the
people with relief and rehabilitation mea-
sures. What is more, out of the manda-
tory budgetary allotmeant of Rs, 11.75
crore for this year, the West Bengal Gov-
ernment have already spent Rs. 9 crore
and so far as my information goes, some
four days ago, the West Bengal Govern-
ment did send an urgent telegram to the
Government of India to immediately re-
lease its mandatory allotment to the Gov-
eramant of West Bengal, I would like to
put it on record that the Central Govern-
ment has not yet sent its team to West
Bengal to assess the extent of damage and
the needs and requirements of the State,
of financial assistance. I would urge upon
the hon. Minister to send the team imme-
diately because very little help could be
rendered when the flood is over or when
the calamity comes to an end.

I am pained at the somewhat casual
statement of the hon, Minister. The state-
ment itself betrays a lack of serious con-
cern on the part of the Government of
India to go deep into the problem of
floods in our country and to evolve effec:
tive measures to meet the challenge of
floods. In regard to floods and the flond-
affected -people in our country, there is a
repetition of the same old story. Every
-year, there are floods in different parts of
the country. Rivers overflow. Embank-
‘ments get breached. Villages and the in-
‘habitants of those villages get marooned.
‘Some relief works are started by the State
Governments, Aerial surveys are made by
the State Government and Central Gov-
ernment Ministers. The State Govern-
‘ments send memoranda to the Central Gov-
‘ernment for assistance. The Central Gov-
-fnment sends study teams quite reluctantly
and a paltry sum of assistance is paid to
the State Governments by the Central Gov-
.ernment. And we inside Parliament, when
the Monsoon Session is summoned, we,
‘from the Opposition, demand a discussion
‘ont the fluod situation. The Government

N
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reluciantly agrees to the discussion. We
raise points, ventilale the grievances of
the pecple who are affected by foods.
From the Government side, the hon. Min-
ister concerned just gives a face-saving
rzpiy. All these ihings happen inside Par-
liamant and every.hing ends inside Parlia-
ment and floods recur every year outside
Parliament, in different parts of the coun-
try. No real attempi is made by the Gov-
ernmzni to find an effective solution to
ine problem.

There are certain permanent flood-ufiec-
ted areas, flood-proae areas, in our coun-
trv. What is agonising, Sir, is that—you
must be knowing—the flood-prone areas
in our country are increasing, One infor-
mation says that at present, the total flood-
prone areas in our country comprise 65
millicn hectares. Ten years ago, it was
40 million hectares. During this period of
ten years, there has been an increase of 25
million acres in the flood-prone areas,
There has also been a corresponding jn-
crease in the extent of damage because of
floods. 1 will just take one minute to
give the figures. The extent of damage,
in  monetary terms, in 1983 was
Rs. 2,491.60 crores. In 1985, it was
Rs. 4,059.26 crores. In 1986, the figure
was Rs_ 3,472.20 crores. Thus the extent
of damage is also increasing year after
year. This is because we have not been
able, as yet, to find an effective solution
to the preblem. I do not say that there
has been no action on the part of the Cen-
tral Government and the State Govern-
maats in regard to flood control mea-
sures. But what remains to be said is
that up till now, our action on and achieve-
ment in flood control measures continug to
remain pathet'cally slow and meagre. 1
would like to point out that the Sixth
Five-Year Plan envisaged a target of 4 mil-
lion hectares for pro‘ection from floods.
But at the end of the Sixth Five-Year
Plan period, the phyiscal coverage achiev-
el has been roughly 2 million hectares.

“The target proposed in the Seveuth Five-

Year Plan for flood protection is 2.5 mil-
lion hectares. May I know from the hon.
Minister, what has been the actual physi-
cal coverage up till now in the Seventh
Plan? .

-
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Now, Sir, one major reason for the
8iow progress in flood control meascres it
Our country is that when schemes in regard
0 flood contro} are sent by the State Gov~
vianents, there is an inordinate delay on
the part of the Central (Government in
according approval to the schemes sent
by the State Governments. [ would jus
cite one example from the State of VVest
Bengal. You must be knowing that com
tinuous erosion of the banks of the river
Ganga near Farakka is posing a serious
threat to 11 blocks of Murshidabad Dis
rict in West Bengal. The Farakka Bar-
—age authorities prepared a scheme ana
sent it to the Government of India, long
ago, for approval, but no green signal has
been given by the Government of India
to the scheme, Sir, you would agree that
major flood control measures cannot be
implemented by the State Governinents
themselveg  because of  constraint
of funds. Uuless sufficient, adequate and
timely financial assistance flowg from
the Central Government, State Goverrr
ment are not in a position to complete
their projects, And the attitude of the
Government of India towards the State
Governments in this respect has been none
100 happy during these years. I would like
10 say, rather 1 am constrained to say that
the behaviour and attitude of the Govern-
ment of India towards the States run by
non-Congress (I) Government have been
particularly uncharitable, I would  jus
point out one example.  Sir, you know
that the Government of West Bengal haa
aiready spent a huge sum of Rs. 180
crores on the Teesta Barrage project and
it has been constantly appealing to the
Government of India, it has bezn cors
tantly requesting the Government of India
to allot funds for this project. But you
will be astounded to know that during
these years while the Government of West
Bengal has already spent Rs. 180 crores,
the Central Government has allotted only
Rs, 5 crores. T would request the hoix

Minister to ponder over the issue seriously .

and aliot immed:ate fund for the Teesta
barrage proiect C-
(Time bell rings). Thig is my penultimate
pomt.. with your pefmission. The problem
of flood in Assam is somewhat different.
1t is highly critical. Hon. Members have
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dwelt upon this and 1 am not going to
say something new. Sir, as a resull of
an Act of Parliament the Brahmaputra
River Board was set up. It was called
upon to prepare a master plan for the
Brahmaputra Valley, So far as my infore
mation goes, that Board has already pres
pated master plan part I and it was sent
to the Central Government for its app~
roval. And my information also says that
the Central Government has not yet accor-
ded approval to that master plan. May
I know from the Minister, what is stan-
ding in the way of the Government to
accord approval to that master plan?

Another point which 1 would like te
refer is this. It is common knowledge
and what is more, the Seventh Plan doecu-
men; in Vol. 2, page 84, para 3.73,
admits that the intensity of floods in the
various river basins is very much deter-
mined by the extent of denundation of
forests and lack of other conservation
measures in the catchement arcas leading
1o heavy soil ercsion and heavy sii. load
in the rivers and existing reservoirs, The

. importance of soil conservation and affores-

tation in the catchement areas of such river
valleys for reducing the flood havoc was
particularly recognised in the Fifth Plan
and some schemes of watershed manage-
ment were taken up in the Himalayan
region during the Fifth Plan. The Sixth
Plan emphasized the necessity of extension
of such schemes to other  Lasms. But
practically, Sir, nothing has happcaed in
th's respect during the Sixth Plan, Now
we are almost in the mid-way of  the
Saventh Plan period. May I know whe-
ther by this period of the Seventh Plan
any such schemss for watershed manage-
ment for the river basins in the chroni-
cally flood prone areas have been taken

up-or not? I want an answer from the
hon. Minister, :
cusd gt DL L

_ﬁefofe 1 conclude, I would like to say,
what is actually lack’ng in our country is
a comprehensive and sincere approach on
the part of the Government of India to
meet the challenges of recurring floods In
our country. Ad-hccism in flood control
measures did not pay ug any dividend in
the past and if will not pay any dividend
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to us in future. In recemt years the Gov-
ernment is very much bent upon evolving
newer and newer policies, education policy,
labour policy, etc. etc. May I ask the hon,
Minister why you did not think of com-
ing owt with a comprehensive flcod con-
trol policy so that ultimately yoa may be
in a position to do certain good to the
flood affected people of our country, with
these words, I conclude, Thank you.

. THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): Dr. Bapu Kaldate.
Not there, Shri Aladi Aruna.

SHRI RAM AWADHESH
(Bibar) : What about myseif?

SINGH

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): You will be the last,
because you were not there when your
name was called. Now when the whole
list is over, you will get a chance,

SHRI NIRMAL CHATTERIJEE (West
Bengal); Let him not be the last. Permit
me to be the last. 1 will take only oae
minute of your time.

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): No, please.

SHRI ALADI ARUNA alias V.

- ARUNACHALAM (Tamil Nadu): Sir,
floods and drought are permanent features
of our country. Every year we arz spend-
ing several hundred crores of rupees on
the people who are affected by drought
and floods, Thig year, Assam, Bihar, West
Bengal and Jammu have been affected by
floods. The Government has taken some
steps to reduce the misery of the people.
. In West Bengal more than three million
people have been affected in West Dinaj-
pur and Malda districts. In Cooch Behar
district alone, nearly 80,000 families have
been affected. In Bibar also, the floods
have been unprecedented, The hon. Min-
ister has visited the area and assured help
to the maximum extent. In Assam the
flood position is very serious. It is un-
precedented and has created a new record
in the level of water reached, In Assam,
the Gov-rnment has sought help to the ex-
tent of Rs. 140 crores. But unfortunately
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they have not received adequate help frem
the Cen.re, according to the Chief Minis-
ter. He has stated that they have only
received Rs. 14 crores from the Centre.
He has also stated at the same time that
nearly 25 lakh people have been affected
in 2716 villages and standing crops in
1.78 lakh hectares have been damaged,
costing more than 28 crores of rupees.

The flood situation in varioug States
is very severe. Every year we are taking
steps to reduce their misery. In the state-
ment the hon. Minister has stated that
the long-term measures for flood control
compr s¢ construction of major reservoirs,
watershed management and river training -
works, We have no difference of opinion
about these proposals. But at the same time
linking of riverg is the only solution to
get over th's calamity of flouds every
year. If you see how much we are spen-
ding every year on floods and if you pre-
pare a project for linking up the rivers, -
it will be more helpful than spending
large amounts on flood conirol. Dr. K.
L. Rao had submitied a plan for linking
up so many rivers -- l'ke link'ng of the
Ganga with Mahanadi, Mahanadi with
Godavari, Godavari with Krishna  and
Krishna with Cauvery. It is an ‘mport-
ant proje:t and must be taken into
consideration. Thig is a permanent remedy
to get over the calamity of floods, but un-
fortunately it has not been taken th
consideraton. = U

Sir, in India the average rain‘all s
very poor -- it is merely 1050mm. At :he
same time even in cropping areas it is
only 750mm. The avalability of water
per head in India, compared with that
in other countries, ig very poor. Accor-
ding to Water Commission, the availability
ot water per capita in India is 3200
cubic me'res per year. At the sanwe
time in U.S.A. it is 8600, ang Japan
6,500 and  Russia 17,530, But
our availability of water per head
in India is only 3,250. But we gat more
water only from the Brahmaputra, If you
minus that quantum of water, the per-
capita availability of water in [ndia is mere
only 400 cu. metres. That is why, we must
take more care in the management of wa-
ter. That ig why it has been considered
that water is wealth, In Tamil Nadu also
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Tiruvalluvar has clearly stated that world
will not survive without water. So, proper
management of water is necessary. How
far have we taken steps for proper manage-
ment of water? '

Sir, the Chairman of the Central Water
Commission has clearly stated that evapo-
ration is the forgotton enemy of  water
sources because we are not serious about
evaporation of water. We must have more
concentration on how to avoid evapora-
tion of water because in our administiation
we are not taking any serious steps to
avoid evaporation. Therefore, Sir, in
flood situations we must come forward
to extend help to the State Govern-
mens,

The Chief Minister of Assam has comp-

~lained about the Centre not co-operating

with the State. More than that, he has
stated at he has given instruction to the

-departmentg not to celebrate the Indepen-

dence Day. To that extent they have taken
the decision. To avoid that ugly, adverse
effect, proper steps should be taken by
our Government,

With these observations, Sir, T conclude.

THE  VICE-CHAIRMAN (SHRI
JAGESH DESAI): Thank you very much.
Shri Bhubaneswgy Kalita.

SHR] BHUBANESWAR KALITA:
Mr. Vice-Chairman, Sir, this year the na-
ture is not very kind to this country be-
cause while we see the serioug drought sit-
uation in some parts of India, we also sea
the devastating flood situation in  other
partg of the country.

Sir, thousands of hectares of crops have
been damaged during these floods in
Assam, Bihar and West Bengal. Thousands
of houwses and cattle heads have  been
washed away. Lakhs of people have been
rendered homeless, Above all, about 150
human lives have been lost. Sir, uptill now,
there are three spates of floods  which
have occurred in Assam. Since the last two
months, due to incessant rainfall almost
all the rivers are inflated, and people of

every walk of life are suffering in  the
State.
Sir, about Bihar and West Bengal my

previous Speakerg have spoken intensively.
Due to shortage of time, I will confine
myself to the situation in Assam. In Assam
we are facing one of the worst floods this

~
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year. Flood is a perennial problem in
Assam and the North-East. But this time
it is one of the worst because practically
the whole of about 800 km. of the Brahm-
aputra valley is under water due to threo
spate of floods during these two months,

Sir, according to the latest information,
the damage caused by the floods js, at least
9.29 lakhs hectares of land comprising
4,440. villages have been affected by the
floods till the other day, out of which 1.59
lakhs hectareg are cropped areas. About
31.30 lakhs of the population in these
areas have been badly affected in Assam
alone, Besides, the loss of cattle is about
38.846 lakhs. Sir, the embankment etc.,
has been breached in 33 places and the
communication has been disrupted in 35
places, Today, Assam and the whole of
North Eastern region is cut off from
the rest of the country. -

A central team has visited these areas
before a few days. I think, they have sub-
mitted their report by now., What we
want is generous financial assistance for
Assam and also for Bihar and West Bengal.
Thig financial assistance should be sent
immediately, The hon. Agriculture Min-
ister, Shri Dhillion has already visited the
flood affected areas and our hon, Prime
Minister has sent this hon.  Minister
and a Central team, I take objection to
what an hon. Member hag said that out
Prime Minister has not cared for the
flood victims in that part of the country.

Sir; there are reports that some Gov-
ernments in the earlier years did not make
proper use of the assistance offered by the
Central Government. The Government
should take proper steps so that no such
things happens this year. But we  must
also remember one thing that for this the
people of thoge Stateg should not suffer.

The basic question is, why these floods
occur every year? The increasing intensity
of floods every year is pot an illusion. The
total estimated cost of flood damage since - -
1953 is well over Rs. 10,000 crores at the
current prices, It is twice the value of the
IMF loan taken by the Government of
India earlier this decade, Now, about Rs.
900 crores have been earmarked for flood
control measures during the Seventh Plan
out of which Rs. 167 croreg have already
been spent in the last year,

= P S
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The basic cause of floods in Assam is
Brahmaputra river and its turbulent tribu-
taries. If we do not control these rivers,
then, it will always remain as a regular
phenomenon. We were happy when  the
Brahmaputra Board was constituted. I am
told that the Board hag drawn a master
plan. But there is no money to execute
that master plan. So to control Brabhma-~
putra is a huge task and it requires a lot
of money. ] have read that the first report
of the Board has been received, May 1
know from the Minister what action has
been taken on that report? The previous
incumbent to the hon. Minister has said
that they would require Rs. 1,000 crores
to control the river Brahmaputra. My re-
quest to the hon. Minister is why cannot
you have a long-term plan stretched over
20-25 years? Why cannot  you
allocate some money over such  plans
annually or in five years and start the
work from now onwards? Sir, what you
need is an integrated policy for control
and prevention of floods.  Sir, despite
yearg of experience, we do not have an
integrated policy on that though all the
major r.vers flow through more than one
State. We do not have an integrated plan,
1t still remaing a State subject. Moreover,
Sir, though there are various Departments
and local administration, we prove woe-
fully incapable of transmitting and war-
ning about floods, educating vulnerable
population, training disaster  managers,
maintaining supply lines, evacuating affec-
ted people and undertaking rehabilitation
works_ Sir, the miseries of people are
rising every year. They are suffering in
Assam, Bihar, West Bengal and Jammu
& Kishmir, We do not kdow it may spread
to UP, and many other States.

My humble request to the Government
i that immediate financial assistance
should be rushed to the affected people
in Assam, Bihar and West Bengal, 1In
Assam now it ig too late for cultivation
of Kharif crops. So liberal financial help
should be provided for cultivation of Rabi
crops. All efforts should be made to help
improve the economic coaditions of the
small and marginal farmerg who have lost
their everything in the floods. Sir, finally,
my humble request to the Government is
that it should take some measures to
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with this, I conclude.
Rt S '.‘,.C;L“' ’

SHRI YALLA SESI BHUSHANA RAO
(Andhra Pradesh): Mr, Vice-Chairman, Sir,
it is a sofry state of affairs every year. We

‘have floods in one part of the country and

in other part of the country, we are baving
drought. Thig ig a phenomenon nature has
bestowed on us and also, nature has got
itg fury. But unfortunately, we are not
coming to the state of modern age OF
technical age. What I feel is, in the old
days when people were afraid of floods or
any naturaj calamity, they used to leave
it to God. But in an advanced country, in
an advanced thinking, when we are think-
ing of computers and other things, what
are we doing about floods and droughts?
That is my question. ] am sorry to submit,
as my hon, friends have submitted just
now, that the position of flood affected
States is grievous and the sufferings of the
people are indescribable. My only question
to this Governmeny is; have you ever
thought of any plan to stop floods and use
the water for irrigation purpose in  thuw
country? What ig the major problem that
India is having? It is to provide water to
our lands, to ‘our masses, For this, India
is vequired to make the proper wse of
water and proper harnessing of water res-
ources. Before me, my hon. friend stated
that there is a plan by Shri K. L. Rao
to. link the water of the different rivers
from Ganga to Cauveri to avoid floods
and for the maximum use of water for
irrigation purposes. What happened to that
plan? Are you accepting that Plan or re-
jecting that plan? If you are rejecting that -
plan, have you got any other alternative

plan? It may be something you are giving

and you may give every year but this ie

not a policy of the enlightened Govern-

ment, So, T would request, have a  plan

right now, Mr. K. L. Rao’s plan is rejec-

ted. Then have a long term plan. -
30 yearzs or 50 years plan. Let the

water. resources of this country be utili-

sed in the optimum way, That is the

only service which the Government can -
do to the farmers of this country, to the

vast masses of this country. So, my .
question is: have you got any  plan?

If there is any plan, how long you will

take to implement it? There are so many |

[
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plans submitted by the Stateg for irrigation
purposes to harness the river waters in
different States, Government should con-
sider them. As far as Brahmaputra Board
is concerned, our friend said, what happ-
cned to that plan? They have submitted a
plan. If you can do something op  that
plan, this situation mught not have arjsen,
Ag our own experience shows, in South
India floods are rare but in Andhra Pra-
desh State, river Godavari is turious. Last
year, we had tasted the fury of Godavari,
The Andhra Pradesh Government has sub-
mitted a plan to the Union Government
to see that floodg can be prevented. They
have asked for the funds. Likewise, the
Poiavaram Project on Godavari is there. If
it is constructed, floods can be avoided to
a great extent. It is pending with ihe Cen-
tral Government for long. Shri Anjiah
laid the foundation stone of this project.
But the Centre, will never give any permis-
sion to any water resources plan. They
have got their own plans. So, my submis-
sion is let the Government awake and see
that this sort of a situation which iz a
" regular feature ip the Indian context. is
avoided to the extent possible. I would
also like to know from the Government
as to how much money wag spent by the
Government during the last 30 years on
the flood control measures. | wouid like
to ask how much money the Government
spent, for the last twenty years, on flood
relief. How much money you need for the
Master Plan? Just comsider how  much
worth of crop was damaged for the last
twenty years by floods, If you calculate it,
it will be known that a Master Plan is
necessary. I think the Government will
take serious steps in this matter, With
these remarks, I conclude, Sir,

oo S REIRDER e et

PROF. (MRS.) ASIMA CHATTERJEE
(Nominated): Mr. Vice-Chairman, Sir, I
have heard the statements of all the hon.
Members and jt appearg to me as if they
think that the Central Government is
responsible for inviting this patural cala-
mity, which is not the cese. Natural cala-
mities are natural calamities, after all, This
year the flood situation is really grim and
fearful although floods have become a
perennial problem in our country. Vast
areag of Assam, West Bengal Bihar and
parts of Jammu and Kashmir have been
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ravaged by floods causing misery to the
people living there, In West Bengal, West
D.pajpur, Malda, Jalpaiguri and Cooch
Behar Districts and the plaing of Dar-
jeeling have been badly affected.  West
Dinajpur cannot be approached by any
route, neither by road nor by rail and
similar is the situa.on in Bihar and Assam.
For relief operations, air-force transport
ai-craft and heicopiers have been pressed
into service by the Centre, But in many
places, the assistance is not reaching. The
picture ig indeed harrowing, Troops and
voluntary organizations, including social
welfare organizations, have rushed to
these places for rescue and relief opera-
tions. R

- - - bl
e - T

In Assam, the river Brahmaputra  has
caused great havoc destroying human lives
and washing away domestic animals, In
West Bengal, jute, paddy, vegetables and
var.ous crops have been heavily damaged.
Fodder for cattle and food for human
consumption have been spoilt to a great
extent, Now, there is the danger of epide-
micg breaking out and immediate measures
have been taken by the Statss and by the
Centre to  provide food, medicine
and clothes to the flood victims.
To prevent this natura] calamity, measures
are to be taken g0 that in future this is
not repeated and thig needg careful anal-
ysis and investigation of the problem, I
would say a few more words and  with
these I would conclude. ’

Most of the States have not implemented
the recommendations of the  National
Flood Commission even though a decade
had passed. Til] today, not a single State
had passed the Flood Zonal B.ll into law
a model of which was circulated by the
Centre to the States in 1975. Due to the
vast expanse of the river Brahmaputra
with its changing course due to short length
and high pressure of water mixed with
boulders, crude and silt, all the normal
methods of flood protection have  been
usgless. In Bihar, the water level of the
Ganga is said to rise between Buxar and
Mokameh by as much as nine metres in
the monsoon thereby effectively sealing off
the mouth of numerous tributaries, Precis-
ely at that time, these tributaries are flow-
ing with huge waters. Partly this happened
due to the rise in the river-bed, All the
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ingredientgs of water flow, the monsoon
outburst and huge snow meit from the
Humalayan Range, the siling of the river-
bed which makes the river basin shallow,
have causeq this flood gituation worse in
our country. All these factors narrated
above are obviously responsible for flood.
So ilood contro] should be carctuily studied
and measures need be taken, No system
will work unless we provide inter-river
connections, removing silt from river-bed
making the river basin deeper to accommo-
date surplus water during the monsoon.
These can be done by each and  every
State. They never take up all these
jobs. These have to be done in
future. Afforestation along the
. banks to avoid soil erosion and to promote
soil conservation and changing courses of
rivers by digging channels should also be
taken up in order to avoid floods.
In this context I would like to inention
that Prof. Meghnad Saha, Ex M.P, who
had dealt with this problem for many,
many years, had wrilten a document, had
published a document, and he had men-
tioned in detail, what steps should be taken
in order to avoid this flood situation. I
think this document should be consulted.
This document should be available in the
Saha Instiiute of Nuclear Physics. How-
ever, a Centrally-sponsored and implemen-
ted long-term scheme of inter-connecting
river links, barrages, canals and strategic
embankments with dredging of rivers on
th: one hand and promoting afforestation
on. the other hand, will help prevent suoch
havoc of floods in near futurs. Thank you.
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THE VICE-CHAIRMAN
JAGESH DESAI): Now the
will clarify the points raised by
Members.

1SHRI1
Minister
the hon.

SHRI B. SHANKARANAND: Mr.
Vice-Chairman, Sir, I thought I could get
a little more time to deal with the points
raised by the various Members,

THE VICE-CHAIRMAN
JAGESH DESAI): You can
own time,

(SHRI
take your

SHRI B. SHANKARANAND: Sir,
some Members who took part in the
debate, spoke in anger, some spoke with
agony, a few with anxiety and concern.
Government
that we have discriminated againsi certain
States because they are not Congress-ruled
S'ates. Political motivations were attribut-
ed to the Government and especialiy to
me because 1 could not visit Assam and
West Bengal th's year. Some of the Mem-
bers raised, according to them, very im-
portant points such as- whether we- can
control the floods completely and whether
we can have some parmanent soiution to
avoid flocds. Sir, 1 do not know whether
we can avoid floods completely. Why do
floods occur? I need not explain that to
the House. One of the Members said that
he was caught in the floods along with his
family members and perhaps he has more
flood experience, We cannot completely
avoid floods as long as these areas, special-
ly Bihar, West Bengal and Assam receive
heavy precipitation every year. Many of
the rivers, specially in Bihar bring not
only water but silt and soil from Nepal.
Then what can we do? We can at least
try to minimise the damages, regulate or
manage the floods, take some flood-control
measures whether by constructing cmbank-
ments and drainage channels or, as some
Members suggested, by resorting to the
activities of afforestation, soil conservation
in the catchment area and many other
things, But the most important of it is
that we cannot forget that population of
this country is more than doubled since
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independence, 350 million has
coms  more than 700 million. Human
activities are increasing, Industriaiisation
_has prompted further economic acijvities
and they are encroaching on the flood-
plain areas. That is the reason why we
Can say that the damages are more and
more in spite of the investment on flood-
control measures and relief which is also
increasing. Unless we control and regu-
late this human activity, perhaps, wz will
not be able to reduce the flood damages
as we expect them to be. The Government
of India, perhaps, a decade ago, sent a
model Bill on flood control to all the
States. Except Manipur, I should say,
none of the States has cared {0 pass a
legislation to control and regulate the acti-
“vities in the flood-prone and food-plain
areas. So, the damages occur every year.

now be-

Sir, I do share the agony of the Mem-
bers. But, Sir, if you look into the figures,
if we start from Assam because some of
the Members from Assam have complain-
ed that we are biased against Assam and
that we are not taking enough care of
Assam, T can inform the House that an
amount of Rs, 13,50 crores was released as
Central loan assistance towards work com-
ponent of the flood control schemss in
Brahmaputra valley to the Government of
Assam during 1986-87. Due to constraint
of funds it was not possible for us to give
advance plan assistance over and above
what was released during the year. Utow-
ever, during the current financial year, in
the year 1987-88 the Budget provision for
Central loan assistance towards fiood con-
trol work component is Rs. 21 crores. Why
1 am saying all this is because out of the
Rs. 150 crore outlay under the Central
sector for flood control provided in the 7th
Five Year Plan, the outlay for Assam for
the benefit of the Brahmszputra ValleY
_alone is about Rs. 105 crores.

THE VICE-CHAIRMAN ‘SHRI
JAGESH DESAI): Nearly 66 per cent.

SHRI B. SHANKARANAND: Yes, Sir,
it is 70 per cent, This is what we are
giving to Assam. About 70 percent of the
total amount is given to Assam and if I
can say the Central loan assistance to
Assam towards work component is Rs, 70
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crores and grant-in-aid to the Brahmaputra
Board for conducting investigations and
preparation of the master plan and other
assigned works is Rs. 35 crores.

I have already stated that we have al-
ready released some money to Assam. But
even then I am surprised to see that some
Members complaint against the Government
of India. Now, Assam is the only State
in the country, entire country, where the
Governnient of India is directly spending
money for flood control. Having estab-
lished the Brahmaputra Board the Gov-
ernment of India is directly incurring ex-
penditure for flood control which is the
constitu‘ional responsibility of the State
Government. I do not think that the com-
plaint from Assam Members is justifiable.

SHRI RAM AWADESH SINGH: Why
not Bihar? Lo -

.

SHRI B, SHANKARANAND: T am

coming to Bihar. T

Sir, the main grievance was why T have
not visited Assam. Yes, it is a fact I could
not go to Assam. But it is not a fact that
I have never visited Assam. 1 went to
Assam in 1985. I made an aerial survey.
And at Gauhati during my visit T released
about Rs. 4 to 5 crores on the spot as
Central loan assistance. It is not that [
have not visited Assam. And it is niot that
I have not visited West Bengal because
when I visited Bihar and made an aerial
survey, I also covered part of West Bengal,
[ went up to Farraka, 1 saw Malda, the
area that was flooded, And I propose to
visit West Bengal and Assam shortly,

SHRI RAM AWADESH SINGH: In
1985 your Government was in Assam.

SHRI B. SHANKARANAND: What
can 1 do? T cannot help you.

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir): We are talking of
1987.

SHRI B. SHANKARANAND: Sir it
is not that having come forward to help
the States to such an extent if Assam
people.. . .
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VICE-CHAIRMAN (SHRI
The Business Ad-
visory Committee has decided that the
House should sit longer than 6 p.m. when-
ever necessary. I want to see the conven-
ience of the House, Thank you,

THE

SHRI B. SHANKARANAND: Now,
coming to the Master Plan, ag I said the
Brahmaputra Board, which was constitut-
ed, prepared the Master Plan . The Master
Plan is sent to the State Government. May
I inform the House that we have yet to
receive the report from the Assam Gov-
ernment on the Master Plan. I need not
go into it. I am not here to score any
debating point. We have to work togsther,
the States and the Centre. We have to
We have to save the jos-
ses, the loss to the property, the loss to
the cattle, the crops and all that. Here at
least let not the politics play its role when
the people are in distress, I know that
Members can score debating points when
there is politics, But whenever there is no
politics we wish the States cooperate with
the Centre. It is always useful to reduce
the problems and save human misery.

~ Sir, I can give certain figures to the
House about the damage so far which have
occurred up to 17th August, 1987, They
are all tentative figures. In Assam the area
affected is 26.79 lakh hectares. The
population affected is 74.53 lakhs. The
area that is damaged is 4.63 lakh hectares.
And the crops damages are worth Rs.
106.30 crores, I need not go into the
damage to house and other property,
Total human lives lost as reported are 66,
and the total damage to crops, houses,
public utility etc., comes to about Rs.
223.69 lakh. This is as on 17th August
1987.

In Bihar,- thé area affected is 10.56
lakh hectares and population affected is
99.20 lakh, or about a crore.

SHRI RAM AWADESH SINGH: This
is not so. It is roundabout 4 crore.

.

SHRI B. SHANKARANAND:

" Pamage to crops is Rs, 33.14 crore and

number of human lives lost in Bihar is re-
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ported to-be 60. Tota.l damage is Rs.
38.81 crores.

Coming to West Bengal, the area affect-
ed is 3 lakh hectares. Population affected
is 21 lakh and damage to crops is Rs. 30
crore. Total damage figures are not
available. Human lives lost are 26. West
Bengal figures are tentative in the sense
that damage shown is with rezard to
Dinajpur and Malda only. Information
with regard to other areas is not yet avail-
able,

SHRI GHULAM RASOOL MATTO:
Is it continuing?

SHRI B, SHANKARANAND:
ly; the water is still flowing, and the cor-
rect figures will be available when actoal
assessment is taken.

SHRI GHULAM RASOOL MATTIO:
What about Jammu and Kashmir?

SHRI B. SHANKARANAND: Popula-
tion affected in Jammu and Kashmir is
0.15 lakh and the value of damage to
crops is, I don’t know whether it is Rs.
110 crores or...

THE VICE-CHAIRMAN (SHRI
JAGESH DESALI) : Probably it is in lakhs.

SHRI GHULAM RASOOL MATTO:
No, no; damage is of the order of Rs. 200
crore. The problem is right from April
and May. . -

SHRI B. SHANKARANAND: These
are the total figures.

Human lives lost are 62, as reported,

Plan investment on flood control works
from 1951, right from the planned deve-
lopment of the country, till the end of
Sixth Plan State sector and Central sector
together—is Rs. 1739.96 crores. During
1985-86, total investment is Rs. 167.64
crore; during 1986-87, it is Rs. 184.56
crores, and the outlay for 1987-88 is Rs.
182.30 crore.

Physical achievements due to flood con-
trol works by this huge investment are
at the end of the Sixth Five-Year Plan

Al

Natural
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period, we have been able to comstruct
embankments of the order of 14,162 kms.
The length of drainage channels is 26,119
kms.  Towns protected—375. Villages
raised—4696. During 1985-86 length of
embankments—182kms, Length of drain-
age channels-253 kms. Towns protected-7.

I would also like to inform the House
about the protection as on 31-7-87. In
the case of Assam, the total fiood-prone
area is 3.15 million hectares. Area pro-
tected with long-term measurcs is 1.546
million hectares. This comes to about 50
per cent. In the case of Bihar, the total
ilood-pronc area is 4.26 million hectares.
Proteclion given is 1.854 million hectares.
This is about 50 per cent. In the case of
West Bengal, the flood-prone area is 2.65
million hectares. Protection given is 1,682
million hectares. During 1986, the area
affected is 1.80 miliion heciares. During
high floods some protected areag are also
affected to the failure of some protective
works. The question has been raised as
to what is the damage out of liie protected
area, When 1 visited Bihar, the Bihar Gov-
ernment was not able to give this figure
because they had not been maintaining
details of area-wise damage in the flood-
prone areas.

In regard to West Bengal, it is true that
certain parts of Weot Bengal are still reel-
ing under heavy floods. I do not intend
to dispute the contention mad: by the hon.
Member, however exaggerated it may be.
People are still suffering. Highways are
cut off Rajlway lines are cut off. Em-
bankments have been breached. The
entire area is under floods. One cannot
imagine the misery and agony. People are
really suffering. But Sir, efforts are being
made to rush help to the people. The
total damage can be ascertained only on
receipt of report from the State Gowvern-
ment and when the Central team goes there
and gives its assessment.

Sir, in regard to Central loan assistance,
as I said earlier, in the case of Assam, the
Minister of Agriculture, when he visited
Assam, recommended Rs. 10 crores as ways
and means advance against final payment
based on the report to be submitted by the
Central team which visited the flood-affect-
ed areas of Assam from 10th to 13th
August, 1987. The supplementary memo-
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randum submitted by the Government of
Assam during the visit of the Central team
was of the order of Rs, 217.56 crores.
The Centre’s ghare of margin money of
50 per ‘cent amounting to Rs, 3.63 crores
has been released. Sir, with regard to
margin money, I must say that 50 per cent
ol the Centre share of the margin money
will be released only when the State Gov-
ernmant has first spent 50 per cent of the
share. Only after spending the 50 per cent
ol the margin money share, they are en-
titled to ask for the margin money. Up
till now there is no request for release of
margin money from the Governments of
West Bengal and Bihar, It is evident that
these States have not spent their margin
money and that is why they have not re-
quested for the margin money. For
Assam, the Central share of margin money
amounting to Rs. 3.625 crores has already
been teleased, . S

T N . DY ." o

SHRI RAM AWADESH SINGH: Bihar
did not demand.

THE VICE-CHAIRMAN (SHRI
JAGESH DESAL): He has replied to that.

SHRI B. SHANKARANAND: Sir,
Members have asked why we should not
have discussion with the Nepal Govern-
ment with regard to construction of reser-
voirs in Nepal areas so that the flood
water could be controlled, May 1 say that
we have been in negotiation with the Gov-
crnment of Nepal? At the secretariat
level these things are raised., But one
thing we should not forget and that is that
for all the rivers that flow from Nepal to
India and join the Ganges if we build reser-
voirs, they will bave very little flood
moderation effect. Even if reservoirs are
built in Nepal, there will ke very littls
flood moderation effect, but it is true of
the river Kosi. If we can buiid a reservoir
for Kosi, as is envisaged, perhaps that will
reduce considerably the flood ravages down
below in Bihar. '

I do not want to take time of the Houss
because the purpose of this Call Aftention
motion is to call the attention of the Gov-
errment, they have called the attention of
the Government and even before calling
the attention of the Government, the
Government have taken steps.
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SHRI ALADI ARUNA alias V.
ARUNACHALAM: You have not said
ahything about linking of the rivers.

#UTSHRI B. SHANKARANAND: About

linking of ‘rivers, references have been
made to Dr. K. L, Rao’s proposal of the

- Kavéri-Ganga link, This issue was gone

into in detail by experts and engincers and
it has been found that though i1 is techni-

" cally feasible, it is economically not feasi-

" river linkage has been accepted by

. investigating, undertaking surveys

ble becuase its cost is perhaps not gcing to
justify the linkage. Even then conecept of
the
Goverrimeni of India. Technical experts
have thought about it and now the National
Water Development Agency has been
established to see whether the rivers can
be Tinked and water can be carried from
the surplus areas to deficit areas. This is
tational ‘perspective, as we call i, and
it has two major componenis regarding the
Himalayan rivers and the Peninsular
rivers. This Agency is in action, It is
and it
has now located certain sites where river
linkages could be established, where
storages could be built so that water {rom
the Godavary could be brought up to the
Kaveri, So also is the position with re-
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SHRI RAM AWADLSH SINGH: What
about * wxdcxung and duepening of the
rivers?

SHRI B. SHANKARANAND: Deepen-
ing ' rivers means desxllmg of the rivers.
ft*is ‘still 'a’challenge to the engineering
dLid of the country. I have usked my
engincers 1o See whether they can take up
some research work, to see whether silta-
tion can be prevented and the bed of the
river can be deepend, I think I bhave
taken much of the time of the House. I
certainly promise that the suggestions
made by the hon, Mcmbers will be serious- -
ly taken into consideration by the Gov-
eroment and  whatever action is {easible .
and practicable will be taken in the malter. -

———— B A TR
ALLOCATION OF TIME FOR DIS-
POSAL OF GOVERNMENT  AND
OTHER nmsmrss :
PR I T
THE  VICE-CHAIRMAN  (SHRI

JAGESH DESAT): I have to make one
afnouncement. 1 have to inform Memr
bers that the Business Advisory Commit-
tcé at iis meeting held today, the 20th

as

gard to the Himalayan rivers. It is not August, 1987, allotted time for Govern-
that we have given up the idea, The mat- ment Legislative and other Busmess
ter is under investigation. fodloWs et - -
. " I‘ ;-‘ L 4'. .
BUSINESS  croosm ot e T e SO Time allotted
1 Consideration and passing of the Essential Commndities e

(Specia' Provisions) Continuance Bil', 1987 as p.issed: by +

the Lok Sabha, @gunt peowie-siv 0 us  Rmg e 3 houny
2. Discussion on the Resolution sceking disupproval of the
- Tersorist and Disruptive Activities (Prevention) Ordins
ance, 1987 and consideration and passing of the Terrorist L
- .aad Disruptive ACtivities (Prevennon) Bul 1987 a§ pass- e )
“ed by the Lok Sabha. . A ) ho|u:s
gt pocp
3. Congideration and return of the Approprmtmn Bﬂl 1937 Com oL s w
as passed by the Lok Sabha. . T _ ey %+ 3hours
- 4, Consideration 2nd return of the Breatford Efectric (India) ; < - .- 2.5 2.0
. . Limited {Acquisition) and Transfer of U: d,b[[d.kﬂlgs; el "
! Bm 1987, us pussed by the Lok Sabpa . - _' T § 1T

The House now stands adjourned and ‘

will meet agaib tomorrow at 11 AM. twenty-two minutes

l The House then adjourned at
past six of
the clock till eleven of the clock

on Friday, the 21st August, 1987,
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